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Shrimati Savlitri Nigam: May I 
know whether the hon. Minister is 
aware that in all other countries 
where students attend the classes for 
Bix months they are permitted to get 
a certificate without appearing in the 
examination? 

Dr. K. L. ShrimaU: I do not know 
which countries the hon. Member has 
in mind. Other countries may do a 
wrong thing; we do not want to do 
that wrong thing here. We would 
like to give all possible facilities to 
our students to join the armed forces; 
at the same time, we should not give 
them a degree without their appear-
ine in the examination. 

Shri Sivamurthi Swamy: May I 
know whether any age-limit, maxi-
mum or minimum, has been prescrib-
ed? 

Dr. K. L. Shrimali: No, Sir. 
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[Cal and (b). The Presidential 
Order referred to provides for the in-
troduction of Hindi as an alterna~;.ve 
medium after Borne time. Govemmp.nt 
h~\'e under consideration the date trcm 
;vhirh this provision of th~ Presiden-
tial Order should be brouent into 
efi£'d. ] 
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Shrl Harish Chandra Mathur: The 

hon. Minister is aware that man,. 
Universities have already adopted 
Hindi as the medium of instruction. In 
.uch circumstances, what is the diffi-
culty experienced either by Gov-
ernment or by the UPSC in permit-
ting at least students coming from 
those Universities to appear in the 
examination with Hindi as medium! 

Shrl Lal Bahadur Shastri: I have 
in a way replied to that question. 
The Committee which was set. up, 0'1 
the basis of whose recommendationJ 
the Presidential Order was issued, 
wanted that hurried action should not 
be taken. They did suggest that it 
should be agreed to, but implement-
ed at the appropriate time. We felt 
that we should not take some stePi 
immediately. We do propose to take 

actiOn on the basis of those recom-
ml!ndatiONI. AJj to when it will be 
done, I hope it will be decided veq 
IIOOn • 
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Shrlmatl Savltrl Nigam: The term 

'appropriate time' is sometimes very 
vague. May I know by what time 
definitely this is going to be includecl 
in the UPSC examination? 

Shrl Lal Bahadur Shastri: Hon. 
Member might put the question in. 
Eng1ish. but I am quite sure she 
understands Hindi all right. 

Shrimatl Savltri Nigam: I do_ 
tor the benefit of others. 

Shri La) Bahadur Shastri: I have 
already replied to that question ,,:h~ 
Shri Prakash Vir Shastri put a Simi-
lar question and I thought she under-
.tood Hindi all right. 
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OU Suppl,. to Nepal 
-S08. Shri Vldya CbaraD Shuklar 

Will the Minister of Mines ancI hel 
be pleased to state: 

(a) whether it is a tact that Nepal 
Government are making arrangement. 
to import oil from Russia instead of 
meeting their requirements from India 
as at present; and 

(b) tile steps taken by Government 
,to see that our traditional market ill 
not disturbed? 

The Minister of Mines and Fuel 
(Shrl K. D. Malavi,.a) (a) Except for 
reports appearing in one or two 
papers, Government have no informa-
tion concerning arrangements for the 
import of Russian oil into Nepal. 

(b) Nepal's requirements of Motor 
Gasoline, Kerosene and other P,O.!.. 
products are being met by Indian sup-
pliers. 

Shri Vidya CharaD Shukla: May I 
know if the Government has made any 
enquiries from the oil producers in 
India whether the Government of 
Nepal have placed any orders ".jth the 
producing companies here in India for 
their requirements for 1964-65 and the 
years onwards and, if so, what are 
their requirements for wt.ich ordera 
have been placed in India already! 

Shri K. D. Malaviya In the past we 
have been supplying petroleum pro-
ducts to Nepal in spite of the fact that 
our consumption is far xeceedin£ our 
n'ltional production and We will con-
tinue to make efforts to suppi> what-
ever pen-oleum products are needed 
by Nepal. We are not aware of any 
particular effort made by the 
Nepal .. ~e to import these product.· 
from Russia. I ito not think that sur.h 
a need will arise becau<e we continue 
to ~~e th~t out of what'?ver w~ get we 
hnln the Nepal r.overnme~t 1'0 far a.1 
supplies of pe.troleum product!! are 
concerned. 

Mr. Speaker: The hon. Member 
wanted to know whether the demand. 
that have 'ben made now, recently, are 
just similar to those that have heeD 




